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Srei Equipment Finance Ltd VS Tattva Valuers Pvt Ltd

pursuant to regulation 13(1) of Insolvency and Bankruptcy Board of rndia (rnsorvency Resolution Process for

corporate persons) Reguration ,2or6fo[owing is rist of creditor of rattva valuers Pvt Ltd' This list is made

pursuant to claim toagJd by creditor in ,.rporL to pubric notice of the initiation of corporate insolvency

resolution process published in newspap.rl tztn ine202ztill28th Jwe2o22sand duly verified by Resolution

professional. The part of the claim of srei Equipment Finance Ltd has been admitted provisionally and balance

part is under verification along with other issues'

SecuredAJn
secured

Nature of claimAmount of claim
admitted

Amount of claimName and

address SesuredThe claim
arisen on

account of
Term Loan
(including
sublimit for
Letter of
Credit) and

Revolving
Letter of Credit
facility
provided bY

Srei EquiPment
Finance Ltd

5/- (Rupees Two
Hundred EightY

Four Crores FortY

Six Lakhs FortY

One Thousand
One Hundred and

Forty Five OnlY)

Rs. 2,,84,46,41,14

2/- (Rupees Three

Hundred Eighty Six

Crores SixtY Four

Lakhs FortY Three

Thousand Eight
Hundred and SixtY

Two OnlY)

Rs. 3,86,64,43,86Srei
Equipmen t
Finance Ltd
Address: Plot
No. Y 10,

Block - EP,

Sector -V, Salt

Lake CitY,
Kolkata 7000

9t

LJnsecuredThe claim arised

on account of
Inter CorPorate
Deposit facilitY
provided bY MIL
Vehicles &
Technologies Pvt.

Ltd.

Rs. 8,92,28,4961-
(Rupees E,ight

Crores NinetY
Two Lakhs
Twenty Eight
Thousand Four

Hundred and

Ninety Six OnlY

Rs" 8,94,7 9,1 81/-

(Rupees Eight
Crores NinetY Four

Lakhs SeventY

Nine Thousand

One Hundred and

Eighty One CnlY)

MIL Vehicles
& Technologi
es Pvt" Ltd
Address:
DPT-820, 8 th

Floor, DLF
Prime Towers,
F 79-80,
Okhla
Industrial
Area, Phase -
1, Delhi -

1 1 0020 LJnsecuredThe claim arised

on account of
Inter Corporate

Rs. 2,91 ,ll ,9131-
(Rupees Two
Crores Ninet

Rs. 2,98,49,1461-
(Rupees Two
Crores Ninet

Vert
Equipment
P\4 Ltd

Detail of securitY

the company has Provided
following security as Per the

sanction letters Provided
alongwith Form C: A' For Term

Loan (including sublimit for

Letter of Credit): - Demand

PromissorY Note - First

exclusive charge on the assets

to be imPortedl indigenouslY

procured through LCs - First

ihutg. on all assets, Present and

future assets (excluding as

mentioned in next below Point)

and - Second/residual charge on

all Fixed DePosits charged to '

bankers for LC limit PurPose'

B. For Revolving Letter of
Credit: - Demand Promissory

Note - E,xclusive charge on the

assets to be imPorted/

indigenouslY Procured through

LCs
Nil
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Address:
Vectra House
No. 15, 5th
Floor, l st

Main Road,
6th Cross,
Gandhinag ar,
Bangalore -
560009,
Karnataka

Eight Lakhs Forty
Nine Thousand
One Hundred and
Forty Six Only)

Seven Lakhs
Seventy Seven
Thousand Nine
Hundred and
Thirteen Only)

Deposit facility
provided by Vert
Equipment Pvt
Ltd

lnterim Resolution Professional
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Date- 5ft Jul y 2022


